Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table.

P 3R fra= searor 5= (& wren Aig= Rig): srwe Heiean, |
31 AT I MRfRId U3 9T Ued IR I@dT g - -

(1) I At 918 iy SN Ryferey ifafamm, 2014 B 4R
44 1 IJU-YRT (2) & 3favid FafaRad sifega-msi & th-us
gfd (el TuT 3T Fehur).-

(UP) I A& 915 pad piY [Ayfaereag vl aH
(3T HHARN-2016 SN 24 HFSR, 2018 b YR b

IO T HEREAT §. RUASNg/Ad47/2016 o
UH1RId gU |

@ i ae a1 S B fayfaeme ud g (@]
AT HHARN)-2016 S 24 ISR, 2018 F HRA &

G0 T SUgEHT ¥, ARUAENTy/&/47/2016 o
TPH1RId gY |

[Placed in Library, See No. LT 9904/16/18]

(2) A=A ThSH! 3Hh TidhedRd AR, 5 feadl & ay
2017-2018 & AP Ufdagd @1 Th Ufd (@<l dur 3iish
TEH0N) TYUT TG ol |

[Placed in Library, See No. LT 9905/16/18]



THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (RAO
INDERIJIT SINGH): I beg to to lay on the Table a copy each of
the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

(1

(2)

(1)

(i)

(1)

(11)

Statement regarding Review by the Government of
the working of the Fertilizer and Chemicals
Travancore Limited, for the year 2017-2018.

Annual Report of the Fertilizer and Chemicals
Travancore Limited, for the year 2017-2018, along
with Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT

9906/16/18]

Statement regarding Review by the Government of

the working of the National Fertilizers Limited,
New Delhi, for the year 2017-2018.

Annual Report of the National Fertilizers Limited,

New Delhi, for the year 2017-2018, along with

Audited Accounts and comments of the

Comptroller and Auditor General thereon.



3)

4)

&)

(1)

(i1)

(1)

(i)

(1)

(11)

[Placed in Library, See No. LT

9907/16/18]

Statement regarding Review by the Government of

the working of the Madras Fertilizer Limited,
Chennai, for the year 2017-2018.

Annual Report of the Madras Fertilizer Limited,
Chennai, for the year 2017-2018, along with
Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT

9908/16/18]

Statement regarding Review by the Government of

the working of the FCI Aravali Gypsum and

Minerals India Limited, Jodhpur, for the year
2017-2018.

Annual Report of the FCI Aravali Gypsum and

Minerals India Limited, Jodhpur, for the year

2017-2018, alongwith Audited Accounts and

comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT

9909/16/18]

Statement regarding Review by the Government of

the working of the Projects and Development India
Limited, Noida, for the year 2017-2018.

Annual Report of the Projects and Development



(6)

(7)

(8)

(1)

(i1)

(1)

(i)

India Limited, Noida, for the year 2017-2018,
along with Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT

9910/16/18]

Statement regarding Review by the Government of

the working of the Brahmaputra Valley Fertilizer

Corporation Limited, Dibrugarh, for the year
2017-2018.

Annual Report of the Brahmaputra Valley

Fertilizer Corporation Limited, Dibrugarh, for the

year 2017-2018, along with Audited Accounts and

comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT

9911/16/18]

Statement regarding Review by the Government of

the working of the Rashtriya Chemicals and

Fertilizers Limited, Mumbai, for the year 2017-
2018.

Annual Report of the Rashtriya Chemicals and

Fertilizers Limited, Mumbai, for the year 2017-

2018, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 9912/16/18]
Statement regarding Review by the Government of

the working of the Hindustan Fertilizer



Corporation Limited, New Delhi, for the year
2017-2018.

(i)  Annual Report of the Hindustan Fertilizer
Corporation Limited, New Delhi, for the year
2017-2018, alongwith Audited Accounts and
comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 9913/16/18]
©) @ Statement regarding Review by the Government of
the working of the Fertilizer Corporation of India
Limited, New Delhi, for the year 2017-2018.
(1) Annual Report of the Fertilizer Corporation of
India Limited, New Delhi, for the year 2017-2018,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 9914/16/18]

YO S ATy § Iy WAl 9T o S91YE, ) faer ok
TRTT R &0 ATy § ¥reg HaAt (S erel I wraarer): wetean, § off
IS TRM 3ER & 3R ¥ Urgde W& e (faf o)
JfAFTH, 2005 DI URT 25 B IU-YURT (4) & 3fdd WZde IR
3{THPHRUT (BRI TIAUICIA fhardmari & fofe Ursde qRam a9, 2018
Sl 8 3T, 2018 & HRA b IS0= H UG . TLH1A. 75530 I
UHTIRId BU A, Bl T Uld (gl qUT SUsiT TXHRUN) HT Ucd UR Q|

gl




[Placed in Library, See No. LT 9915/16/18]

P 3R fFaq Fearor daray § Iy W@ 9YT v I
TETad ¥ sy W (off wRaaw wuran): w@eiean, # Fafalied o3

YT Ued R IWGAT§ : -

(1) SRt R, 1968 & 3iavid SRT ARGSITAR (Ufdue)
3, 2018 Sl 9 3AT, 2018 & HRA & Io0T H MG F,
PI.33951 (31) H UBIRT G T, I Tp Ula (Bl a1 3ish
IHI) |

[Placed in Library, See No. LT 9916/16/18]

(2) (TH) A §KIeYe 3Hh Wi g TASHe, EETE &
gy 2017-2018 & AP Ufdded & TP ufd (B=<i
qUT 3T BT |

(@) e Seieye o wefic deRr ATie, $aNETE % af 2017-2018 &
aTfies oiRgTal &I Uap Ufer (fama eI SISl TRapur) T S UR oRITIRTeT
PISCESN

@) A $Tege 3T Wi g AASHe, 361G &
gy 2017-2018 & HIHBU Bl IRBR GRT THIET DI
oo Ufd (fewal auT 3iSh Twamun) |

[Placed in Library, See No. LT 9917/16/18]

3) ST UeHRI Ager fAFTH, 2002 D URT 124 & Sfdild
SRS YebRI TIATSCT (F=NY) AW, 2018 S 15 §H, 2018 & HURd




o IS | HIAGTT 9. .H1.MA. 567(31) T UHIRId gU U, DI Th Ufd
(B2t U 3RISt W) |
[Placed in Library, See No. LT 9918/16/18]

(4) FIIRIG Bl 3R AR Sitg HRATTH, 1914 BT URT 4(9) & 3favid
fFrafarad siftrga-Tef 3 ueh-ueh Ul (=< aur st Twamun):-

(UPH) TIGU B (HRd T 3T &1 fafageq) (@a1 =nem) sew,
2018, Sl 17 3R, 2018 & HRA & oA T UG TJAT . 31T,
3998(3) T TehTiRId 31T Y|

@) UIey HdH (HRA H 3mard &1 fafaasq) (@raat geies) s,
2018, SIl 5 ISR, 2018 b YR o ol H UG T H1.3T.
5158(31) T TehTiRId g3 YT

(CIIT) PT.3T. 5280(3f) ST 15 3feISR, 2018 P HRA b JASTTA T YHIRIT
3T YT YT S RT3 TG &b YHIRH B dRIG ¥ dfiaHrs,
SIRES, fGAd UG 3R O 3R HIEAR ¥ IS Uice! &1 I9H
gree! Rie fAAers 811 & R YR & 3= gt a9 s &3
H g &1 ufany fear mar g |

(AR) B3 5642(3f) Sl 2 FIFIR, 2018 & HRA o oMUz H YHIRId
3T YT YT FoTIeh gRT 8 LS & UhIRH &l dRIG I ITRIES,

fearera uewr ok WY 3R R T i Uieer &1 39 uicel Rie
fAHTeIS 81 & PR YR & 3= IHT IT1TY I & | dgd
&1 ufavy far T g |

[Placed in Library, See No. LT 9919/16/18]



IS A 3R SMfSRar daread # Iy w3t (o Forme ER):
Hered, § Fufifed o3 94 ed WIGAT§ : -

(Uh) YHHW I sofl$S sarIT Yehe!, Plefebiel & a¥ 2010-2011 3R 2011-2012 &
a1f¥es ufcrde &Y va ufer (fReet a2 SRIST Tahvun) ToIT 39 IR SIGTuRIET o |

@) IHPY {HRM Ee s UhaH!, Hiamidl & ay 2010-
2011 3R 2011-2012 & BB Bt DR gRT JHI&T B Th

gfd (gt duT 3iSit TR |

2) SWH (1) ¥ IfcaRad 7= &1 IUT ged R I8 | gU fade & SR
CRUEEEIN) faaRur (o=l quT SRS TXahn) |

[Placed in Library, See No. LT 9920/16/18]

(3) e 3 fopve SAfY, aRmRRt & a¥ 2014-2015 3R 2015-2016 & aTfid
(Uh) gferde= $i var fer (fewait quT ISl Tapsun) oI 39 UR SIRaTuRIET o |
@) TrTsd 3T fopte Saifd, IRTORT & a¥ 2014-2015 3R 2015-
2016 & HTABIV BT WRBR gRT JHIT & Th Ufd (el au
SfSI GBI |
4) ST (3) # IfcaRad THl & IHT Ued |R I8 | gU fade & SR
SR arel faarur (fe=at quT 3l TXhvun) |

[Placed in Library, See No. LT 9921/16/18]

(5) (Uh) it &M vaIe NeR 3 fdeer, aRoReT & af 2011-2012 & a1fid wftrdeT
&Y T Hifer (=< T SRIST FRhRT) TAT I IR SRITIRIEN ok |

@) f TTFF TN UER 3y foere™, aRmoRd & av 2011-
2012 & HRIDHRU] BT WBR gRT JHI&T D T Uld (Bl
qUT TS BT |

6) IWE (5) # IfcwRad g & gHT ged IR e H g fadd & SR
a1 ara faaRur (fe=at quT STl T |

[Placed in Library, See No. LT 9922/16/18]




(7) (Uh)  #it SEIYE BR Heeed! BUSIhTs, GHADIC & aF 2010-2011 & aTfYep HferdeaT
DI T TfeT (Bl AT RS FDHROT) TAT I TR IITIRIENT ok |
@ 4t TKIcge BR A<l USIPS, FHADIC & dY 2010-
2011 & BTABN B WBR GRT JHI&T BT T ufd (o<
TUT 3US GEHRT) |

8) SWE (7) # IfcaRad Tl &l H Ued R I8 A gU fade & HRUI
CRUB KIS faaRur (Rl auT SRS TXHN) |

[Placed in Library, See No. LT 9923/16/18]

(9) (Uch)  TRIIV JaT Y, SAR & I 2017-2018 & qTfiep HfcraeT T Top wfer (fe=
AT SIS TRHRUT) TAT I TR RTINS oY |

@ TR T G, SGAYR o Y 2017-2018 & HTIDHRU Bl
IRHR GRI GHIET B T Uld (Fe=at duT RIS TXhun) |

[Placed in Library, See No. LT 9924/16/18]

(10) HATSLCll fhiSThat] BUSIhTS Tehel YUS AT HeX, @MY & gy 2011-2012 o dTfieh
(Uch) gfcraesT f T Hfer (et T SRISHT RN ToIT 39 IR oRGTIRIe o |
@) HaToa b fUSIPtS Tpd UUs ST Jer, TfiaqR &
Y 2011-2012 & BB I IIHR GRT JHIET B TH Ufd
(=<t quUT SISt G |
(11) ST (10) 7 IfcaRdd U= & HT Jed IR 3@+ H g fadid & SR
o arer  faavor (iRt aut iUl Twavn) |

[Placed in Library, See No. LT 9925/16/18]

(12) fR1g] @ |, WReT & 9y 2010-2011 & a1 Hferde $f o ufer (Bl a=im sf
(Uh) ERPRUT) AT I YR ARITIRIET o |

@ TR T 9y, WRST & ay 2010-2011 & BBV BT IRBR
SR &1 Teb Ufd (Rl qum Siisit Wb |




(13) J9Yad (12) ¥ IfcaRad Tl &1 GHT Ued R 38+ H U fadd & SRl
A favor (@t Ut 3l TR |

[Placed in Library, See No. LT 9926/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the National Disaster Management
Authority, New Delhi, for the year 2017-2018.
(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Disaster Management Authority, New Delhi, for the
year 2017-2018.

[Placed in Library, See No. LT 9927/16/18]
(2) (1) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Disaster
Management, New Delhi, for the year 2017-2018,

alongwith Audited Accounts.
(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Institute of Disaster Management, New Delhi, for
the year 2017-2018.

[Placed in Library, See No. LT 9928/16/18]



(3) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 18 of the Central Reserve
Police Force Act, 1949:-

(1) The Central Reserve Police Force, Engineering Officers
(Group ‘A’ Posts), Recruitment Rules, 2018 published in
Notification No. G.S.R.168 in weekly Gazette of India dated

16" June, 2018.

(ii) The Central Reserve Police Force, Group ‘C’ (Combatised
Para Medical posts) Recruitment Rules, 2018 published in
Notification No. G.S.R.364 weekly in Gazette of India dated

10t" November, 2018.

[Placed in Library, See No. LT 9929/16/18]

(4) A copy each of the following Notifications (Hindi and English
versions) under Section 167 of the Assam Rifles Act, 2006:-

(1) The Assam Rifles, Warrant Officer (Personal Assistant),
Ministerial, Recruitment (Amendment) Rules, 2018
published in Notification No. G.S.R.182 in weekly Gazette

of India dated 23" June, 2018.

(11) The Assam Rifles Radio Mechanic, Group ‘B’ posts
Recruitment (Amendment) Rules, 2018 published in
Notification No. G.S.R.183 in weekly Gazette of India

dated 23" June, 2018.

(111) The Assam Rifles Tradesman (Group ‘C’ combatised
posts) Recruitment (Amendment) Rules, 2018 published in



(iv)

(V)

Notification No. G.S.R.184 in weekly Gazette of India
dated 23" June, 2018.

The Assam Rifles, Veterinary Field Assistant (Group ‘C’
post) Recruitment (Amendment) Rules, 2018 published in
Notification No. G.S.R.185 in weekly Gazette of India
dated 23rd June, 2018.

The Assam Rifles, Warrant Officer (General Duty) Group
‘C’ combatised post Recruitment (Amendment) Rules,
2018 published in Notification No. G.S.R.186 in weekly

Gazette of India dated 23 June, 2018.

[Placed in Library, See No. LT 9930/16/18]

(5) A copy each of the following Notifications (Hindi and English

versions) under sub-section (3) of Section 141 of the Border Security
Force Act, 1968:-

(1)

(i1)

The Ministry of Home Affairs, Border Security Force,

Radio Operator and Radio Mechanic (Non-Gazetted) Cadre
Recruitment Rules, 2018 published in Notification No.

G.S.R.1069(E) in Gazette of India dated 26t October, 2018.

The Border Security Force, Engineering Set up, Draftsman
(Group ‘B’ and Group ‘C’ Posts) Combatised Recruitment
(Amendment) Rules, 2018 published in Notification No.

G.S.R.861(E) 1in Gazette of India dated 11th September, 2018.

[Placed in Library, See No. LT 9931/16/18]



THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT
AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): I
beg to lay on the Table a copy each of the following statements (Hindi
and English versions) showing Action Taken by the Government on the
assurances, promises and undertakings given by the Ministers during

various sessions of Thirteenth, Fourteenth, Fifteenth and Sixteenth Lok
Sabhas:-

THIRTEENTH LOK SABHA

1. Statement No.38 Twelfth Session, 2003
[Placed in Library, See No. LT 9932/16/18]

FOURTEENTH LOK SABHA
2. Statement No. 31 Second Session, 2004
[Placed in Library, See No. LT 9933/16/18]
3. Statement No. 37 Sixth Session, 2005
[Placed in Library, See No. LT 9934/16/18]
4. Statement No. 30 Tenth Session, 2007
[Placed in Library, See No. LT 9935/16/18]
5. Statement No. 25 Eleventh Session, 2007



6.

7.

8.

9.

10

11

12

13.

14.

15.

[Placed in Library, See No. LT 9936/16/18]

FIFTEENTH LOK SABHA

Statement No. 29

Statement No. 29

Statement No. 28

Statement No. 25

. Statement No. 27

. Statement No. 26

. Statement No. 25

Statement No. 23

Statement No. 22

Statement No.21

Fourth Session, 2010
[Placed in Library, See No. LT 9937/16/18]
Fifth Session, 2010
[Placed in Library, See No. LT 9938/16/18]
Sixth Session, 2010
[Placed in Library, See No. LT 9939/16/18]
Seventh Session, 2011
[Placed in Library, See No. LT 9940/16/18]
Eighth Session, 2011
[Placed in Library, See No. LT 9941/16/18]
Ninth Session, 2011
[Placed in Library, See No. LT 9942/16/18]
Tenth Session, 2012
[Placed in Library, See No. LT 9943/16/18]
Eleventh Session, 2012
[Placed in Library, See No. LT 9944/16/18]
Twelfth Session, 2012
[Placed in Library, See No. LT 9945/16/18]
Thirteenth Session, 2013
[Placed in Library, See No. LT 9946/16/18]



16.

17. Statement No. 17

Statement No. 18

Fourteenth Session, 2013
[Placed in Library, See No. LT 9947/16/18]

Fifteenth Session, 2013-14
[Placed in Library, See No. LT 9948/16/18]

SIXTEENTH LOK SABHA

18. Statement No. 16

19.

20.

21.

22,

23.

24.

25.

Statement No. 15

Statement No. 14

Statement No. 12

Statement No. 11

Statement No. 9

Statement No. 9

Statement No. 8

Second Session, 2014
[Placed in Library, See No. LT 9949/16/18]
Third Session, 2014
[Placed in Library, See No. LT 9950/16/18]
Fourth Session, 2015
[Placed in Library, See No. LT 9951/16/18]
Fifth Session, 2015
[Placed in Library, See No. LT 9952/16/18]
Sixth Session, 2015
[Placed in Library, See No. LT 9953/16/18]

Seventh Session, 2016
[Placed in Library, See No. LT 9954/16/18]

Eighth Session, 2016
[Placed in Library, See No. LT 9955/16/18]

Ninth Session, 2016
[Placed in Library, See No. LT 9956/16/18]



26.

27.

28.

29.

30.

31.

Statement No. 6

Statement No.6

Statement No. 4

Statement No. 3

Statement No. 2

Statement No. 1

Tenth Session, 2016
[Placed in Library, See No. LT 9957/16/18]
Eleventh Session, 2017
[Placed in Library, See No. LT 9958/16/18]
Twelfth Session, 2017
[Placed in Library, See No. LT 9959/16/18]
Thirteenth Session, 2017-18
[Placed in Library, See No. LT 9960/16/18]
Fourteenth Session, 2018

[Placed in Library, See No. LT 9961/16/18]
Fifteenth Session, 2018

[Placed in Library, See No. LT 9962/16/18]

PN 3R PO Feamor daray d I T (@Hadt Fom o)

&/

§-

(1)

(2)

ogef HeledT, § 3Mue! Hfa ¥ fFafaied o 94T ged IR

AYd ST STAUHE TS, 3MUiG & ay 2017-2018 &

aite gfdacd & T Ufd (Eel Tur RIS TxaRon) aur

RATORIferd oRd|

A ST SIAUHE TS, UG & ay¥ 2017-2018

BHRIDHI B IRHR GRT HET Pt T Ul (St aur st

TXDHT) |



[Placed in Library, See No. LT 9963/16/18]

HHEATT e : 4 Sigdd Rig H1HUR- Sufd sl |

T ST ey § Ieg WAl 9T o/ SHYH, 96 faey efik
TR RE&I0T HTard | e At (N 3rejH ¥ Auare): Teiedr, o ot
7@ Ud. AlSfaar @1 3R ¥ 9'Md XK 3% B eHd
T[h R TS R, Iaell & 9y 2017-18 & forQ aities ciarstl &l
U Ufa () auT il Txapvon) quT 39 IR AWTUe ufddeT qHT

Jod IR IWdT g |

[Placed in Library, See No. LT 9964/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION AND MINISTER
OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRIES
(SHRI C.R. CHAUDHARY): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Central Warehousing Corporation,
New Delhi, for the year 2017-2018, along with
Audited Accounts.



(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
Warehousing Corporation, New Delhi, for the year
2017-2018.

[Placed in Library, See No. LT
9965/16/18]

(2) A copy of the Sugar Development Fund (Amendment) Rules, 2018
(Hindi and English versions) published in Notification No. G.S.R.885(E)

in Gazette of India dated 17™ September, 2018 under sub-section (3) of
Section 9 of the Sugar Development Fund Act, 1982.

[Placed in Library, See No. LT 9966/16/18]

(3) A copy of the Consumer Protection (twenty second Amendment)
Rules, 2018 (Hindi and English versions) published in Notification No.

G.S.R.898(E) in Gazette of India dated 20th September, 2018 under
Section 31 of the Consumer Protection Act, 1986.

[Placed in Library, See No. LT 9967/16/18]

(4) A copy each of the following Notifications (Hindi and English

versions) under Section 40 of the Bureau of Indian Standards Act, 2016:-

(1) The Bureau of Indian Standards (Amendment) Rules, 2018
published in Notification No. G.S.R.1090(E) in Gazette of

India dated 6" November, 2018 together with a corrigendum
thereto published in the Notification No. G.S.R.1132(E) dated

20th November, 2018.



(i1) The Bureau of Indian Standards (Powers and Duties of

Director General) Regulations, 2018 published in Notification

No. F. No. BS/11/10/2018 in Gazette of India dated 29t
August, 2018.

[Placed in Library, See No. LT 9968/16/18]

(5) A copy each of the following Notifications (Hindi and English
versions) issued under Section 39 of the Bureau of Indian Standards Act,
2016:-

(1)  Notification No. F. No. BS/11/05/2018 published in Gazette
of India dated 12® October, 2018, making certain

amendments in Notification No. BS/11/05/2018 dated 14h
June, 2018.

(11)  Notification No. F. No. BS/11/04/2018 published in Gazette
of India dated 12t October, 2018, making certain

amendments in Notification No. BS/11/04/2018 dated 7%
June, 2018.

(111)  Notification No. F. No. BS/11/11/2018 published in Gazette
of India dated 12t October, 2018, making certain

amendments in Notification No. BS/11/11/2018 dated 4
June, 2018.

[Placed in Library, See No. LT 9969/16/18]



... (Interruptions)



